1 53 Written /inswers

Damaged Caused to Talcher Fertilizer
Plant by Power Break-Downs

2640. PROF. RUPCHAND PAL :
SHRI R. P. DAS :

Will the Minister of CHEMICALS
AND FERTILIZERS bc pleased to
state :

(a) whether there is any truth in the
news that due to frequent power break-
downs the Talcher Fertilizer Plant has
bcen damaged beyond repairs;

(b) if so, the details thcreof;

(c) the persons and agencies respon-
sible for such power-cuts to thc plant;

and

(d) the steps taken against persons
and agencies responsible for such power-
cuts to the plant ?

THE MINISTER OF STATE IN
THE MIiNISTRY OF CHEMICALS
AND FERTILIZERS (SHRI R. C.
RATH) : (a) and (b) There were 6 power
cuts spanmning a total period of 336
days, 27 voltage fluctuations and 12
power failures since 1. 4. 81 in the
Talcher Fertilizer Plant (power cut is
still continuing), but they have not
damaged the plant beyond repairs.

(c) and (d) The power cuts were
imposed by the Orissa State Electricity
Board due to paucity of power in the
State. The question of getting adequate
power without fluctuations is being
constantly pursued with the concerned
authorities.
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Closing of Oftices of Szmachar Bharati in
the Country and Arrears of P. F.
Due to the Workers

2642. SHRI GEORGE FERNAN-
DES : Will the Minister of LABOUR
AND REHABILITATION be pleased to
state :

(a) whether Scmachar Bharati has
been closin3 down some of its offices in
the country;

(b) if so, the details thercof ard the
number of employees affected thereby;

(c) whether the news agency is in
arrears of Provident Fund and other
dues of the workmen;

(d) if so, the details thereof; and

(e) action has been taken to recover
these dues ?

THE MINISTER OF LABOUR
AND REHABILITATION (SHRI
VEERENDRA PATIL) : (a) and (b)





